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[Shri Vidya Charan Shukla) 
(3) A copy each of the followin" 

Notifications under sub-section (2) 
of section 3 of the All India Services 
Act, 1951 :-

(i) The All India Services (Death-
cum-Retirement Benefits) Sixth 
Amendment Rules, 1968, published 
in Notification No. G. S. R. 2139 
in Gazette of India dated the 7th 
December, 1968. 

(ii) The Indian Forest Service 
(Probationers' Final Examination) 
Regulations, 1968 published in 
Notification No. G. S. R. 2211 
in Gazette of India dated the 
28th December, 1968. 

(iii) The All-India Services (Conduct) 
Rules, 1968, published in Notifi-
cation No. G. S. R. 3 in Gazette 
of India dated the 4th January, 
1969. 

(iv) The Indian Administrative Service 
(Appointment by promotion) 
Seventh Amendment Regulations, 
1968, published in Notification 
No. G.S.R. 123 in Gazette of India 
dated the 18th January, 1969' 

(v) G. S. R. 124 published in Gazette 
of India dated the 18th January, 
1969, making certain amendments 
to Schedule III to the Indian 
Forest Service (Pay) Rules, 1968. 

(vi) G. S. R. 161 published in Gazette 
of India dated the 25th January, 
1969 making certain amendments 
to schedule III to the Indian 
Administrative Service (Pay) Rules, 
1954. 

(vii) G. S. R. 162 published in Gazelle 
of India dated the 25th January, 
1969 containing corrigendum to 
G. S. R. 123 published in Gazelle 
of India dated the 18th January, 
1969. [Placed in Library, see 
No. LT-67/69.) 

ESTIMATES COMMITTEE 

SIXTY-SIXrn REPORT 

SHRI P. VENKATASUBBAIAH 
(Noudyal) : 1 beg to present the 
Sixty-sixth Report of the Estimates 

Committee on action taken by Government 
on the recommendations contained 
in the Fifth Report of the Estimates 
Commillee on the Ministry of 
Education-(i) Indian Museum, Calcutta 
and (ii) Victoria Memorial Hall Museum, 
Calcutta. 

PUBLIC ACCOUNTS COMMITTEE 

FORTy-rnJRD REPORT 

SHRI SONAVANE (Pandharpur): 
beg to present the Forty-third Report of 
the Public Accounts Commillee on Appro-
priation Accounts (Civil), 1966-67 and 
Audit Report (Civil). 1968 relating to the 
Department of Food. 

COMMITIEE ON PUBLIC UNDER-
TAKINGS 

TWENTY-FtFTH REPORT 

SHRI G. S. DHILLON (Tarew 
Tarem): I beg to present the Twenty-
fifth Report of the Committee on Public 
Undertakings on Praga Tools Ltd.-Paras 
in Section IV of Audit Report (Commer-
cial), 1968. 

12.09 hours 

BUSINESS OF THE HOUSE 
THE MINISTER OF PARLIAMEN-

TARY AFFAIRS, AND TRANSPOR.T 
AND SHIPPING (SHRI RAGHU 
RAMAIAH): With your permission, Sir, 
I rise to announce that Government Busi-
ness in this House during the week com-
mencing from 24th February, 1969, will 
consist of:-

(I) Further discussion of the Motion 
of Thanks on the President'. 
Address. 

(2) General Discussion on the Railway 
Budget for 1969-70. 

As members are aware, the General 
Budget for 1969-70 will be presented on 
Friday, the 28th February, 1969 at 5 P.M. 
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MR. SPEAKER: The Minister need 
not answer to this. Which Bill will be 
brought and when, etc., cannot be discus-
sed in the House. These things will be 
decided in the Business Advisory 
Committee. 

SHRI S. M. BANER1EE (Kanpur): 
During the I ast meeting of the Business 
Advisory Committee ... 

MR. SPEAKER: The hon. Member 
may please resume his seat ..... . 

SHRI S. M. BANER1EE : I am not 
asking any question. I requested you 
that day that some statement should be 
made by the Education Minister suo moto 
on the teachers' strike. I request you 
kindly to ask the Education Minister ... 

MR. SPEAKER : I have already asked 
him. The hon. Member knows about it. 
Now we go the next item. 

12.10 hours. 

MOTION OF THANKS ON THE 
PRESIDENT'S ADDRESS-Contd. 

MR. SPEAKER: Mr. Mrityunjay 
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12.12 hours. 

Prasad. [MR. DEPUTY-SPEAKER in the Chair] 
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